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Ne^ r.Jhi this the 9th Day of September, 199^, ' - ' ' ' '
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Nand Kishore

kaa Nmias
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hjay Kuiiiar

Of; Prakash-^II
-assport. OrHcs, R=K. Puraiia pje,.; Delh'

dsL, i iy IhornaSi, couiise'l)
versus
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1/0 Lxternai Affairs
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ORDER(ORAL)

' O.h. Dhourdiyal,, heniber'CA)

by t^ie uppMcantr:: Ihesselve;

0 order ef tsnnination has been passed but there

('''oo'onens K.;n that the dirertions ;ssued by f t,his

on 31,8.1992 in 0.A.No.1650/91 not to terminate
..I

'"-''h "0- he ifipricnenied. The appi icants

liarerore,come to this Tribunal sinpiy on the

"kJprenens loru horeoverp if ' siiy order

services IS passed contrary to the

u-j rue appropriate course would be to file a

t petition.

it. iHuy a 1so be noted that riooe o '̂ rh--

ints are ready to sign the application as No.1

fnis application has no merit and It in
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